
 

 

 

 
 

 
 

Honourable Shri Justice Rajiv Yadunath Ganoo 
 

B.Sc., LL.M. 
 

2008 - 2014 
 

Justice Rajiv Yadunath Ganoo born on January 5, 1952.  He was 

enrolled as an Advocate on December 23, 1977.  He practiced for 13 

years and 9 months in Bombay High Court and City Civil and Sessions 

Court, Bombay in Civil and Criminal matters.  He was specialized in Civil 

matters.  He worked as Judge, City Civil and Session Court, Bombay 

from October 10, 1991 to March 31, 2007 and as Principal District and 

Sessions Judge, District Nashik, Maharashtra from April 1, 2007.  He 

was appointed as an Additional Judge of the Bombay High Court on April 

16, 2008.  Retired on January 5, 2014. 

 

 

 

 

 

 
Source from book Judges of the S.C. and the H.C. 2009, Pub. Ministry of Law and Justice. 


